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fS h rl Parnlekar:
\ S h ri S. V. Ramaswaml:

Will the Prime Minister be pleased 
to state:

(a ) the number o f I.C S. Officers i»  
India’s diplomatic services; and

(b ) the number at present serving 
in European countries and the num
ber serving in East Asian, South Aslan 
and West Asian countries?

The Deputy Minister o f Extern** 
dflairs (Shrimati U kriim l M enon):
<•) 30.

(b> (i) In European countries 3
(ii) In South, East & West

Asian countries 13

Indian Bare Earths Employees* 
Association

+
J  Shri Narayanankotty Menon: 

Shri Warior:

W ill the Prime Minister be pleased 
to  refer to the reply given to Unstar
red Question No. 1292 on the 5th 
September, 1957 and state whether 
any decision has been taken on the 
demands submitted by the Indian Rare 
Earths Employees’ Association?

The Depoty Minister of External 
ACairs (Shrimati I«ahshmi Menon):
The matter is still before the Concilia
tion Officer (Central) Cochin.

Shri Narayanankotty Means: In
v sr* of the fact that the dispute has 
been pending before the Conciliation 
Officer for the last one year, win the
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Government be pleased to take steps 
to see that the dispute is settled at 
least now?

Shrimati U W im l  Menon: The Gov
ernment are always talcing adequate 
steps to see that these things are 
expedited.

State Trading Corporation (Private) 
Limited

*M6. Shri N. ft. M antaanr: W ill
the Minister o f Commerce and Indus
try be pleased to state:

(a) whether it is a fact that Btnte 
Trading Corporation sold sizable 
Q u a n t i t ie s  of m a n g a n e s e  ore to foreign 
countries at approximately $49 per 
ton around August 1956 when the 
markets in this product were parti
cularly firm and indicated higher 
rates; and

(b ) whether the State Trading 
Corporation failed to cover itself fo r  
stocks against commitments?

The Minister o f Commerce (Shri 
Kanungo): (a ) The Corporation sold 
in August 1956 sizable quantities o f  
different grades o f  manganese ore to 
foreign countries at prices varying 
from  55 dollars to 29 dollars per ton. 
The sale price was determined on the 
basis o f price levels and trends in 
overseas markets, the variation from  
package to package depending on the 
grade o f ore and period o f delivery.

(b ) The State Trading Corporation 
have follow ed the normal business 
practice in regard to covering itself 
with stocks against commitments.

Shri N. K. Mnnlsamy: As on the
date o f entering into the contract for 
the supply o f manganese ore to 
foreign markets, may I know the mar
ket rate prevailing?

Shri K ansngo: Tor which grade?
There are different grades. It all 
depends. In August the price varied 
from  55 to 29 Dollars.

Shri N. B. M ndsam y: m e  grade far 
which the contract was entered Into.
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sbri K u n y o : There are venous

grade*.

Shri N. R. Mawt*amy: The rates can
be given for all the grade*.

Mr. Deputy-Speaker: It should not 
grow into a conversation. He may put 
bis question.

Shri N. K. Mnalaamy: As on the
date o f entering into contract with 
the foreign countries for the supply 
o f manganese ore, may I know the 
rates prevailing in India as compared 
to the rates at which the contracts 
were entered into with the other 
countries?

Shri Kanoaga: I am very reluctant 
to give information about a particular 
contract, but about the price ranges of 
particular commodities I can give, and 
I have said that the price range was 
from  29 to 55 dollars.

Shri Mahanty: What was the price 
ruling in the Indian market so far ar 
high grade manganese and low grade 
manganese were concerned, and at 
what 'prices were the contracts enter
ed into?

Shri Kaaango: The ruling prices in 
the month o f July ranged between 
Rs. 120 and Rs. 430.

Shri N. S . Mnntsamy: May 1 know 
the total loss incurred therein? He is 
unw illing..........

Mr. Depaty -Speak *c: Inhere is this 
complaint that the answer is not clear 
and audible. It may be answered 
more distinctly,

Shri Kaaaaga: There was no loss in 
the transaction on manganese ore on 
the whole.

Shri MaVaaty: I wanted to know 
what was the price ruling in the 
Indian market so Car as high grade 
manganese ore and low grad* manga
nese ore were concerned, and for what 
Prices the State Trading Corporation 
*«rt«red into the contract with ttw 
foreign taM T

Shri Kaaango: I have given the
prices; they ranged between Rs. 430 
to Rs. 120 per ton; and the prices dur 
ing the period the contracts were 
entered into ranged between 55 and 
29 dollars, working out at Rs. 4-53 per 
dollar.

Shri Heda: May I know how many 
times it happened that the State Trad
ing Corporation sold their commodi
ties in foreign countries and then 
tried to purchase the commodity in  
the Indian markets and they were not 
able to get it, and thus a bottleneck 
was created in deliveries?

Shri Kaaango: One part o f the ques
tion is not correct, because w e have 
covered ourselves for  the supply. T he 
difficulty was in moving the stocks 
to the ports.

Sbri N. R. Maatauay: May I know 
whether the reluctance to give 
answers is due to the laxity o f the 
administration or lack o f business 
experience?

Shri Kaanngo: I have given the
answers, but I submit that I am not 
prepared to give answers relating to  
specific contracts.

Sbri T. N. Siagb: Is it true that in 
a m ajority o f the categories that were 
■old under this series o f transactions 
the ruling on ce  in India left probably 
no margin, or even a loss on the con
tracts entered into for foreign 
■w orts?

Shri Kaaango: No, it did not leave 
a loss margin; it was a fairly good 
margin on the whole.

8hrimati Rea aka Ray: May I know
how many persons who had any busi
ness experience o f handling this type 
o f  work are employed in this Corpora
tion? Among those who m o  in for 
that* contracts, bow many have had 
«ny previous experience o f handling 
w ch  contracts?

Mr. Deaafcr-Speaker: Would it h e  
oosslble for the ban. Minister to  
answer that?
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Shri Kaaungo: It w ill not be pos
sible to answer it.

Shri BhwU Gheae: The hon. Minis
ter  stated that the Government suffer- 
■ed no loss in respect o f  any contract. 
Is it a fact that in their annual report 
recently submitted, the State Trading 
Corporation stated that in certain 
transactions losses were suffered?

Shrt Kanongo: I said that on the
whole in the manganese business there 
'Was no loss.

Mr. Deputy-Speaker: Next question.

Shri Nath Pal: We were standing 
for a long time, some o f us.

Mr. Deputy-Speaker: Very sorry. I 
w ill be more careful in future.

Coalfield at Patherdlte, Jharia
•*47. Shrimati Reno Chakravartty:

Will the Minister o f Labour and 
Employment be pleased to state:

(a ) whether complaints against the 
method of appointing Officers and 
creche trainees m the Welfare Section 
Of Coalfield at Patherdite, Jharia, have 
been received;

(b ) whether there are a large num
ber o f unemployed trained creche 
nurses;

(c )  if so, the number thereof; and
(d ) the reasons thereof?

The Parliamentary Secretary to the 
Minister o f  Labour and Employment 
and Planning <Shrt L. N. Miahra): (a)
No.

(b )  and (c ). About 116.
(d ) Mainly because the trained 

creche nurses desire to secure Jobs 
nearer their homes which are not 
always available.

Shrimati Rena Chakravartty: May
1  know the method by which examina
tions are carried out in the matter o f 
Recruiting officer* and other creche 
trainees in the welfare section up till 
tow ?

Shri L  N. N hhra: Aa a matter o f
tact, appointments are made b y  the 
management of the coal mines, and 
they get the candidates from  tbe 
Employment Exchange and important 
women’s organisations o f the country.

Shrimati Rena Chakravartty: Is it a
fact that there is the Coal Mines W el
fare organisation, and may I know 
whether the appointment o f  the offi
cers for this is not done by them?

Shri L. N. Ml shr*: So far as the
nurses are concerned, the appoint
ments are made by the management, 
and so far as the officers o f  the train
ing institute are concerned, that is 
made by the Coal Mines Labour Wel
fare Fund Organisation.

Shrimati Rena Chakravartty: Has
the Government received no complaint 
as to certain very gross irregularities 
which have taken place in the 
appointment of certain high officers?

Shri L. N. Mishra: W e have receiv
ed no such complaint so far.

Shrimati Rena Chakravartty: May
I know all the nurses who have been 
unemployed now have been offered 
jobs and they have all refused because 
the place of appointment was far from 
their homes?

Shri V. N. Mishra: It is a tact that it 
Is not possible to give them em ploy
ment near their homes. They have 
to move to the mines So far 242 have 
been employed and only 118 have 
bean left out; even out o f them soma 
have been employed. Others have not 
been employed because they have 
chosen to remain unemployed.

Shrimati Reno Chakravartty: Is
there any method by which the women 
from  the local areas o f the mines can 
be recruited for this training, and in 
doing so, is there any possibility at 
low ering  the standards required tor 
this training?

Shri L. N. MMnra: This ia *  suggee* 
tion. T shall try to forward the •«*- 
gestion to the officers conoerned.




